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three years. The previous Committee 
constituted in September, 1967 had 
a life  of nearly five years until ihe 
present Committee was constituted in 
July, 1972. There has been some delay 
in the re-constitution of the present 
H aj Committee. It  was considered ex ­
pedient to continue the term of the 
Haj Committee because of certain 
specific problems and procedures 
which had to be faced in 1975, 1976, 
fo r  example, the introduction o f new 
guidelines and among other thing ca ll­
ing fo r a h igher minimum foreign  e x ­
change issued by the Saudi au­
thorities in 1975. In 1976 the Haj 
Com m ittee took over the Lo ttery  
fo r selection of pilgrims hitherto 
conducted by the M ogul Line. 
There was, therefore, some need for 
continuity. H owever, a decision to 
reconstitute the Haj com m ittee has al­
ready been taken and w ill be given 
efTect to at the earliest possible date 
keeping in v iew  the need to avoid any 
problems relating to arrangements for 
the forthcoming Haj. It should be 
borne in mind that in the 19-member 
H aj Committee three are Members of 
Parliam ent and two are Central G o­
vernment nominees. It was, therefore, 
desirable to wait till the Klecfions 
were over before deciding on the re­
constitution.
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12.34 hrs.

SH RI SH IV  N A R A IN  SAR SO N IA  
rose—

MR. S P E A K E R ; 1 w ill not allow
you to bring a bottle and show it 
whenever you choose. There are 
papers ^o be laid now; then comes the 
Calling Attention and the Demands of 
the M inistry of Agriculture w ill come 
up afterwards. Then you can explain 
all about it to the Food Minister, not 
any time you choose. I have seen the 
bottle in my chamber. There are flies 
in the bottle. He can show it to the 
Food Minister.

J2.35 hrs.

PAPER S  L A ID  ON TH E  T A B LE

D e f e n c e  S e r v ic e s  E s th v t a t e s ,  1977-78 
AND D e t a i l e d  D e m a n d s  f o r  G r a n t s  

OF M i n i s t r y  o f  D e f e n c e  f o r  1977-7B

T H E  M IN IS TE R  OF P A R L IA M E N ­
T A R Y  A F F A IR S  AN D  LA B O U R  (SH RI
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f A V IN D R A  V A K M A ); On behalf of 
hri Jagjivan Ram, I  bsg to lay on the 

Table—

(1) A  copy of the Defence Servi­
ces Estimates, 1977-78 (Hindi and 
English versions). \ Placed in Lib- 
rary^ See No. LT-546/77],

(2 ) A  copy of the Detailed De­
mands for Grants (Hindi and English 
versions) of the Ministry of Defence 
for 1977-78. [P laced in Library. 
See No. LT-547/77].

D e t a i l e d  D em a n d s  f o r  G r a n t s  o f  
M i n i s t r y  o f  E d u c a t io n  and  S o c ia l  
W e l f a r e  a n d  o f  D e p a r t m e n t  o f  C u l ­

t u r e  FOR 1977-78
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TH E M IN ISTER  OF ED U CATIO N  
AND  SOCIAL W ELFARE AND  CUL­
TURE (DR. P R A TA P  CHANDRA 
CH UND ER): I beg to lay on the
Table—

(1) A  copy of the Detailed De­
mands for Grants (Hindi and English 
versions) of the Ministry of Educa- 
lio ji and Social W elfare for 1977-78.

( 2 )  A  copy of the Detailed De- 
 ̂ mands for Grants (Hindi and En­

glish versions) of the Department of 
Culture for 1977-78. [Placed in Lib- 
rary. See No. LT-548/77].

P o s t g r a d u a t e  I n s t i t u t e  o f  M e d ic a l  
E d u c a t io n  and  R e s e a r c h  (2nd  A m d t .)  
R e g u la t io n s ,  1976 and N o t i f i c a t i o n s  
u n d e r  P r e v e n t i o n  o f  F o o d  A d u l t e r a ­

t io n  A c t ,  1954.
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[Placed in Library. See No. LT_
550/77J.

N o t i f i c a t i o n  u n d e r  M in e s  and  M in e ­
r a l s  (R e g u la t i o n  and  D e v e lo p m e n t )  

A c t ,  1957

THE M IN ISTER  OF STEEL A N D  
MINES (SHR’I BIJU P A T N A IK ); I  
beg to lay on the Table a copy of 
Notification No. S.O. 2016 (Hindi and 
English versions) published in Gazette 
of India dated the 18th June, 1977, 
under sub-section (1) of section 28 of 
the Mines an ĵ Minerals (Regulation 
and Development) Act, 1957. [Placed  
in Library. See No, LT-551/77],


